IN THE CEMNTRAL ADMINISTRATIVE

Jetuaesn:

Yamijala Yelleswar

And

HYDERABAD

TRIBUNARL

@

N.AND.370/86

1, The Director General,

Date of (Urder:

.. .Applicant,

Ind1an Council of Agriculture Rasearch,

Krishi Bhavan,
Néu Jelhi - 1,

2+ The Oirector,

Ccnulﬂl Resgarch Institute of Oryland Agriculture,

anthoshnaqgar,

lyder:ﬁdd ~ 500 659,

3. Senior Administrative Officer,
Central fesearch Inatitute of Dryland Agriculture,

Santhoshnagar, Hyrdzrabad - 500 659,

Coungal for the Applicant :

Counsal €or the Respondents

CORAM:

THE HOR'BLE 3HRI H.RAAGARAJRN

<+ Respondents,

Mr ¥ ¢ Chakravarbhy

r’lrg l@.q‘ JC\’rdJ’ S

MEMBER (A)

HYDERABAD BENCH
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C.A.No,370/96 - Date of Order: 2]

JUDGEMENT

X As per Hon'ble Shri R.Rangarajan, Member (Admn.)

The applicant in this OA is the son of late

Y.Narasimha who Jdied while in service?iﬁﬂéﬁééypar 19¢

.3.96

Shri

3, His

mother who was also an employee of the same organisation died

on 16.3.88 whid® she was in service, The present family

el buinn. -
consists of & sisteaé He submitted a representation

appointment on compassionate grounds.to RZ when he at
ma jority by his representation dated nil vide Annexu

It is stated that the representation is vet to ke dis

for
tained
re-3,

posed of,

J

éhough he was on%%ﬁﬁjinformed that his case for compassionate

ground appointment will be considered when he agtains
majority.

| akys ok
2, It is also stated that he wascfmployed as &

labour under R2 for a short period in the year 1988-&

3. In the above ciscumstances the folloWing ai
is given:—- R2 should dispose of the represé@ntation (&
preferably within a period of 3 months from the date
receipt of a copy of this order, If there is work an
is need for employment for casual labour the case of

applicant may be considered for such casual engagemen
L\'\%Ml& 3

4, The CA is ordered accordingly at the admiss
stage itself, No costs, N———
( R.RANGAR

Member (A

Pated: 21st March, 1996
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Copy ta:

2.

4,
5.
o
7.

1.t The Dirertor General,

Indizn Cauncil of Agriculture Ressarch,
Krishi Bhawan, '
New Delhi -~ 1,

The Director,

fentral Research Institute of Dryland Agrlcultura,

Santhoshnagar,
Hydarehad ~500 659.

- The Senior Administrative OFficer,
Central Research Institute of Dryland Agriculture,

Santhoshnacar, Hyderabad-50C 658,

One

One

One

One

YLKR

/

copy to Mr;K;K.Chakraqarﬁhy, Rduocate,CRT,Hydera

copy te Mr.N.R.Devraj,Sr.CGSC,CA
capy to Library,CﬂT,Hyderabad;

SpPars copy.

T,Hyderabad,
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IN THE CENTRAL ADMINISTRITIVE TRISUNAL
HYDZRABAD BENCH HYDERABD.
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HEN'BLE SHAEA. 8.6 ORTRT~: MEMBER(R)

CHON'BLT SHRI Q-Q@“‘g‘m’ajm @

onreD: QU3 96,

ORDER/JUDG ME NT
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VOMITTED AWD INTZRIM DIRECTIONS ISSUELD
CALLdED |

DISPOYED OF WITH DIRICTIONS
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